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Notes:
1. The above lst of creditors reflects claims received by IRP/RP Upto October 18, 2022, verified as on March 15, 2023.

e P has malntaned a seprat s of claims eceved e the SUthdayfrom €D (.., October 18, 2022), hich the P 1 o n 3 postion  verfy onaccount of th prvision of Regulation 12(2) of th Inslvncy and Bankrupcy Board f Inia(nslvency Resoluton roces o CorporateProcess) Regulatons, 2016 Whch provide s follws:"(2) A crelor, who lls £ st i with prf ithin
the time stipulated in the public announcement, may submit the claim with proof to the Interim resolution professional or the resolution professional, as the case may be, on or before the ninetieth day of the insolvency commencement

3. Claims of the creditors have been verified (to the extent possibl of infort personnel from the corporate debor, and in order Jders, the resolution professional has filed application under Section-19 of the Insolvency and Bankruptey Code,
J056. e resoluion professionl snal e th e o o Smiad i e o acressaddion) Iformaon rtamin S Fodson I acordsnce it Red o L4 o the. rsoency s Somieuper Boored of ks (nstvenes Recooon Foees o Corrate Pereon) Reloion, 016

4. Below-mentioned claims are categorized as “contingent
13 e cme e o the bade of o cavse notce oo 10 the corporate ebor by therelevant stautory authrkty ar sufect t0 autcome of hority and have
i1 The ciim is subject to outcome of the proceedings before the and have

5. Below-mentioned claims are categorized as *nat admitted

1Clams e n respect of th ransacions of limants it anentity ther thn the Corgrate Debtor, ot Involvngany lim aglnst the Carporate Debtr, have i ben adited
i1) Claimants who have fied both a correct and Incorrect form, in such a case, the incorrect form has not been consider

1) Clams of Clarant who have no Submited requise detls for the purpose of vecation despte everal reminders have not been adrite

For employee claims please refer Note 6 given below
6. Employee dlaims

1.) Claims of the creditors have been verified (to the extent possible) and admitted by behalf of FRL Employee Welfare Association
i1 RP has received letter of However anv supporing document t valate the oreciness of the authorty gven by the FRL amploys walfare sssodatio. The dlaim s Subject o recelt and verfcatonof the sugporting documents t Vr the authory gvento th purported authrized represtatve.
11 Clams of employess, uherever daime by bothpurorted sutnorzed Fom s wel have been considered and verified basis the claim submitted by purported authorized representative under Form

iv.) Dues towards provident fund, wherever claimed by both EPFO s well as employees, has beer fed by EPFO under

VR s recve, o o emplonees amounng v IV .18 o et e verhed mclucn o 1 besha o s amoursbeween Srs s oy ety byt I any)and have ot been adiiedde o lack ofdocumens dspite low U withsuch dalmant. Such caims ae sublect 1o further pdaton I accordance withRegulatien 14 case of recept o adiona
information.

7. The list remains subject to further verlfication and updations by RP basis any revision In claims made by, ded by the ci " The said list: the lst of crecitors) wil be duly uploaded on the website of the Corporate Debor, 1881 and has been shared in the virtual data room for access to prospective
resolution applicants




